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Dhiren Pratapmal Bhandar;
V/s.

DB Shapriya Construction Ltd. & Ors.

Section of the Companies Act: >ection 397-398 of the Com anies Act

3.NO. NAME (CAPITAL LETTERS) DESIGNATION

1 g“:]zqﬁ H,QM;- A‘g\/\aﬁ-qﬁ-:
WS Gandim p:f\_gam '
W idh Poqja Gradaa

REPRESENTATION SIGNATURE

ORDER
The Parties are represented through their respective Learned Counsel(s).
. L q
On the request of Learned Counsels of both the side's, the matter is adjourne
n

Meanwhile, the parties are directed to complete their part of pleadings.

- List the matter on 27.09.2019.
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Dated this the 29th day of August, 2019.
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